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(c) if so, the reasons thereof and when
these would be filled?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
SHRIMATI SHEILA KAUL): (a) to (c).
The required information is being collect-

ed and will be laid on the table of the
Lok Sabha as soon as possible.

World Hindi Conferem:e im Delhi

1768. SHRIMATI SANYOGITA
RANE:

SHRIMATI MADHURI SINGH:

Will the Minister of EDUCATION
AND CULTURE be pleased to state:

(a) whether a World Hindi Conference
18 proposed to be held in Delhi in Decem-
ber, 1982;

(b) whether a decision had been taken
to extend the period of re-employment of
the already re-employed Director of Cen-
tral Hindi Directorate for the above pur-

pose;

(c) whether the decision has caused re-

sentment and dissatisfaction among the
staft of the Central Hindi Directorate;
and

(d) the measures proposed by Govern-
ment to remedy the Situation?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) Accord-
ing to the information furnished by the
General Secretary (Organisation) of the
National Committee of Third Vishwa
Hindi Sammelan, the Sammelam is propos-
ed to be held in New Delhi in December,
1982, The General Secretary has further
informed that no final date has yet been
fixed.

(b) No, Sir

(c) and (d). Does not arise.
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ASMs. in grade Rs, 330-560 working
against vacancies of A.S.Ms. in grade 425-
640

1769. SHR1 A. K. ROY: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether a large number of A.S.Ms.
in grade Rs. 330-560 in Dhanbad Division,
are being utilised against vacancies of
A.S.Ms. in grade Rs. 425-640 without pay-
ing them the difference of pay for officiat-
ing in higher grade as per rule and also
depriving the seniors of their legitimate
promotion;

(b) whether T.A. for four days from
the T.A. Bills of all Relieving A.S.Ms.
Headquarters at Dhanbad Barkakana etc.
for the months of Jume, July and August,
1982 has been curtailed without any justi-
fication; and

(c) if so, the action taken by the Minis-
try in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) to (c). Information is being
collected from the Railway and will be laid
on the Table of the Sabha.

Departmental Quota for Assistant Teach-.
ers in MCD Schools

1770. SHRIMATI NIRMALA  KU-
MARI SHAKTAWAT: Will the Minister
of EDUCATION AND CULTURE be
pleased to state:

(a) whether there is any departmental
quota for the Assistant Teachers in Muni-
cipal Corporation of Delhi schools for ap-
pointment to the posts of T.G.T. Maths.
in the Directorate of Education;

(b) if so, what is the criterion for filling
up that quota; and

(c) the reason why Government are not
filling up this quota from amongst such
Asstt. Teachers in the Municipal Corpo--
ration Delhi?





